IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on

:23-04-2025

23.04.2025

Applied For
\

BLAPL-
17/2025(23.04.2025  [210007 |5 MOHANTY Order Dtd. 2025-04-21
BLAPL-
19/2025(23.04.2025 [¢77" D K BEHERA Order Dtd. 2025-04-21
BLAPL-
20/2025(23.04.2025  [goc'” o |D K BEHERA Order Dtd. 2025-04-21
BLAPL-
22/202523.04.2025 [0 A7 LK NAYAK Order Dtd. 2025-04-21
BLAPL-
23/2025(23.04.2025  [oonc’t LK NAYAK Order Dtd. 2025-04-21
BLAPL-
25/2025[23.04.2025 280 s BIswAL Order Dtd. 2025-04-21
BLAPL-
26/202523.04.2025 DN lgR BISWAL Order Dtd. 2025-04-21
27/2025 23.04.2025 [CLAPDT S BARIK Order Dtd. 2025-04-21 BATL-1
-04. 2168/2025 :
BLAPL-
29/2025[23.04.2025 22000 Ik DAs Order Dtd. 2025-04-21
. MISC.
30/2025 |23.04.2025 S. SWAIN Order Dtd. 2025-04-17 APPEAL
438/2023
SEC.
31/2025(23.04.2025 |PLAPLT G SAHOO Order Dtd. 2025-04-21 BATL-1
<04 2192/2025 :
32/2025(23.04.2025 |PLAPLT PK MOHANTY Order Dtd. 2025-04-21 BATL-1
<04 2201/2025 :
BLAPL-
33/2025(23.04.2025 220 K DAs Order Dtd. 2025-04-21
BLAPL-
35/2025(23.04.2025  [220070  |BB MALLICK Order Dtd. 2025-04-21
ABLAPL- COURT NO.
36/2025[23.04.2025 [ PDMACIT ISk aEmsaw : Order Dtd. 2025-04-21
ABLAPL- COURT NO.
37/2025[23.04.2025  [RPEARLCGe BARTK ; Order Dtd. 2025-04-21
ABLAPL- COURT NO.
38/2025(23.04.2025  [{DROTC 6 sAHOO - Order Dtd. 2025-04-21
ABLAPL- COURT NO.
39/2025(23.04.2025  [(D0A7C PR MOHANTY - Order Dtd. 2025-04-21
40/2025|23.04.2025 |ABLAPL— |SK SUNDARA COURT NO. Order Dtd. 2024-04-21 BAIL-2




5855/2024 | 2 OLD
ABLAPL- COURT NO.
41/202523.04.2025 [oo20000 MK PRADHAN |C. S Order Dtd. 2025-04-21
ABLAPL- COURT NO.
43/202523.04.2025 7500 Ak wavak c. S Order Dtd. 2025-04-21 BATL-1
ABLAPL- COURT NO.
44/2025(23.04.2025 220070 |DP DAsH c. o Order Dtd. 2025-04-21
ABLAPL- COURT NO.
45/2025 [23.04.2025  [3EAT  Ipp DasH c. oo Order Dtd. 2025-04-21 BATL-2
ABLAPL- COURT NO.
48/2025[23.04.2025 75BN Isc sunparay c. S Order Dtd. 2025-04-21
WP (C) - COURT NO. o
54/2025(23.04.2025  JEL)T P K MOHANTY [C. S Order Dtd. 2025-04-21
WP (C) - BALARAM COURT NO. _ _ WRIT
55/2025[23.04.2025 01017 1SRMAR c. oo Order Dtd. 2025-04-21 o CH
WRIT
WP (C) - BALARAM COURT NO. _ _ BRANCH
56/2025[23.04.2025 01007 1SRMAR c. oo Order Dtd. 2025-04-21 s
BENCH-3)
WP (C) - SURENDRA COURT NO. _ _ WRIT
58/2025(23.04.2025 |0 T e R TIA C oo Order Dtd. 2025-04-21 o CH -
MISC.
69/202523.04.2025 |F20” R K ROUTRAY |C. COURT NO. |y der Dtd. 2025-04-05 APPEAL
274/2020 2 OLD
SEC.
WRIT
WP (C) - COURT NO. o BRANCH
70/2025(23.04.2025 |52 77 1B SAMAL c. S Order Dtd. 2025-04-21 s
BENCH-3)
MISC.
FAO- COURT NO.
71/20251(23.04.2025 673/2020 M.NAIK C. > OLD Judgement Dtd. 2025-03-28 APPEAL
SEC.
FAO- BIJAYALAXMI COURT NO MISC.
73/2025(23.04.2025 |Tp07 o (S c. oo Order Dtd. 2025-04-04 éggEAL
MISC.
74/2025(23.04.2025 [[RO” A.K.PANDA  [C. COURT NO. |1 qgement Dtd. 2025-03-28 APPEAL
105/2021 2 OLD
SEC.
MISC.
75/2025(23.04.2025 [L 207 MANGUL NATK |C. COURT NO. |y der Dtd. 2025-03-28 APPEAL
63/2020 2 OLD
SEC.
MISC.
FAO- COURT NO.
76/2025(23.04.2025 [¢£07 o |A SAHOO c. oo Order Dtd. 2025-03-19 APPEAL
SEC.
MISC.
FAO- COURT NO.
77/2025(23.04.2025 ;oo o M.NATK c. S Judgement Dtd. 2025-03-28 2EgEAL




FAO-

COURT NO.

MISC.

78/2025123.04.2025 704/2019 D K MOHANTY > OLD Order Dtd. 2025-04-05 APPEAL
SEC.
MISC.
80/2025(23.04.2025 |-207 D.K.MOHANTY COURT NO- |0y der Dtd. 2025-03-26 APPEAL
209/2019 2 OLD
SEC.
FAO- BIJAYLAXMI COURT NO MISC.
81/2025[23.04.2025 207 BT e Order Dtd. 2025-04-04 éngAL
MISC.
FAO- COURT NO.
82/2025(23.04.2025 7007 |A SAHOO i Order Dtd. 2025-03-19 APPEAL
SEC.
MISC.
FAO- COURT NO.
83/2025(23.04.2025 |7(70 .o D BISWAL S Order Dtd. 2025-04-04 APPEAL
SEC.
MISC.
FAO- COURT NO.
84/2025|23.04.2025 839/2019 B.SAHOO > OLD Judgement Dtd. 2025-03-27 APPEAL
SEC.
MISC.
FAO- COURT NO.
85/2025(23.04.2025 [T.7, 0 o |A SAHOO o Order Dtd. 2025-03-28 APPEAL
SEC.
. CHIEF MISC.
86/2025(23.04.2025 [(707 o |a SAHOO JUSTICE'S |Order Dtd. 2025-04-10 APPEAL
COURT SEC.
. CHIEF
87/2025(23.04.2025 P.K.JENA JUSTICE'S \Judgement Dtd. 2025-03-27
385/2024
COURT
MISC.
89/2025|23.04.2025 | RO” D BISWAL COURT NO- 15 Ger Dtd. 2025-03-10 APPEAL
491/2014 25
SEC.
MISC.
90/2025(23.04.2025 |20 A.SAHOO COURT NO. |5 dgement Dtd. 2025-03-28 APPEAL
888/2018 25
SEC.
MISC.
91/2025(23.04.2025 |FRO” A SAHOO COURT NO. |5 Ger Dtd. 2025-03-21 APPEAL
299/2021 25
SEC.
MISC.
92/2025(23.04.2025 | 2O” B K SWAIN COURT NO- 15 Ger Dtd. 2025-04-04 APPEAL
953/2019 25
SEC.
MISC.
93/2025(23.04.2025 |° 20 K. PARIDA COURT NO. |1, qgement Dtd. 2025-03-19 APPEAL
721/2020 25
SEC.
MISC.
94/2025[23.04.2025 |FROT A SAHOO COURT NO. |1 Ger Dtd. 2025-03-19 APPEAL
85/2019 25
SEC.
MISC.
95/2025|23.04.2025 |F20” K.PARIDA COURT NO. |1 qgement Dtd. 2025-03-19 APPEAL
722/2020 25
SEC.
MISC.
96/2025(23.04.2025 | RO” A SAHOO COURT NO- |5 Ger Dtd. 2025-03-21 APPEAL
298/2021 25
SEC.
MISC.
FAO- COURT NO.
98/202523.04.2025 ;207 |G.C.BARIK e Judgement Dtd. 2025-04-04 APPEAL

SEC.




FAO-

COURT

NO.

MISC.

99/202523.04.2025  |7207 SAHOO e Order Dtd. 2025-03-19 APPEAL
SEC.
MISC.
00/2025(23.04.2025 |FRO” SAHOO COURT NO. o Ger Dtd. 2025-03-19 APPEAL
756/2020 25
SEC.
MISC.
01/2025(23.04.2025 [FRO° .C.BARIK COURT NO. |1 qgement Dtd. 2025-04-04 APPEAL
117/2020 25
SEC.
MISC.
02/202523.04.2025 |"2O” SAHO COURT NO- |5 Ger Dtd. 2025-04-04 APPEAL
167/2019 25
SEC.
MISC.
03/2025(23.04.2025 |ERO” SAHOO COURT NO- 15 Ger Dtd. 2025-03-28 APPEAL
628/2019 25
SEC.
MISC.
04/2025(23.04.2025 [FRO” .S.BISWAL COURT NO. |1 qgement Dtd. 2025-04-04 APPEAL
181/2019 25
SEC.
MISC.
05/202523.04.2025 20T SAHOO COURT NO. |y qer Dtd. 2025-03-28 APPEAL
98/2019 25
SEC.
MISC.
06/2025(23.04.2025 |ERO” SAHOO COURT NO- 15 Ger Dtd. 2025-03-28 APPEAL
632/2019 25
SEC.
MISC.
07/202523.04.2025 |~29” K SWAIN COURT NO. | Ger Dtd. 2025-04-21 APPEAL
952/2019 25
SEC.
CONTC- COURT NO.
08/2025 [23.04.2025  |S00E PARIDA e Order Dtd. 2025-04-21
CONTC- COURT NO.
09/2025 |23.04.2025  |SO07CC DAS e Order Dtd. 2025-04-21
CONTC- COURT NO.
10/2025 [23.04.2025  (S075C PARIDA e Order Dtd. 2025-04-21
MISC.
11/2025|23.04.2025 |-2O° SAHOO COURT NO- 15 Ger Dtd. 2025-03-28 APPEAL
660/2019 25
SEC.
CONTC- COURT NO.
12/2025[23.04.2025 |00 PARIDA - Order Dtd. 2025-04-21
MISC.
13/2025|23.04.2025 | 2O° K ROUT COURT NO. |y Ger Dtd. 2025-03-26 APPEAL
525/2020 25
SEC.
CONTC- COURT NO.
14/202523.04.2025 |08 50 PARIDA e Order Dtd. 2025-04-21 CONTEMPT
CONTC- COURT NO.
15/2025[23.04.2025 |05 PARIDA e Order Dtd. 2025-04-21
MISC.
16/2025(23.04.2025 |FRO” K BISWAL COURT NO. |5 Jer Dtd. 2025-04-17 APPEAL
394/2019 25
SEC.
MISC.
17/2025|23.04.2025 | 29° SAHOO COURT NO. | jer Dtd. 2025-03-28 APPEAL
445/2018 25
SEC.
FAO- COURT NO. MISC.
18/202523.04.2025 3007 K BISWAL e Order Dtd. 2025-04-17 R




SEC.

CONTC- COURT NO.
19/2025(23.04.2025  |S°005C s Das e Order Dtd. 2025-04-21
MISC.
20/2025 23.04.2025 |[F20~ A K BISWAL COURT NO- |5 Ger Dtd. 2025-04-17 APPEAL
394/2019 25
SEC.
MISC.
21/2025(23.04.2025 TR0~ A SAHOO COURT NO. o Ger Dtd. 2025-03-28 APPEAL
458/2018 25
SEC.
CONTC- COURT NO.
22/2025(23.04.2025  [S70000 0 |s pas e Order Dtd. 2025-04-21
MISC.
23/202523.04.2025 |[F20” P K ROUTRAY COURT NO. | Ger Dtd. 2025-04-17 APPEAL
332/2017 25
SEC.
MISC.
24/2025(23.04.2025 TR0~ D K MOHANTY COURT NO. | Ger Dtd. 2025-04-05 APPEAL
732/2019 25
SEC.
WP (C) - COURT NO. o WRIT
25/2025123.04.2025 1171/2025 RANJIT SAMAL o5 Order Dtd. 2025-04-21 BRANCH--
MISC.
26/202523.04.2025 |[F20” P K ROUTRAY COURT NO. | Ger Dtd. 2025-04-17 APPEAL
324/2017 25
SEC.
WP (C) - COURT NO. o WRIT
27/202523.04.2025  JE4)T lp samHOO e Order Dtd. 2025-04-21 o NCH 1
MISC.
28/202523.04.2025 [L20” B K SWAIN COURT NO. | Ger Dtd. 2025-04-15 APPEAL
656/2018 25
SEC.
MISC.
29/2025(23.04.2025 | 2O” D K MOHANTY COURT NO. |5 Ger Dtd. 2025-04-05 APPEAL
732/2019 25
SEC.
WP (C) - COURT NO. o WRIT
30/2025(23.04.2025 121507 la K swAIN oo Order Dtd. 2025-04-30 o NCH
MISC.
FAO- COURT NO.
31/2025123.04.2025 183/2018 B K SWAIN > OLD Order Dtd. 2025-04-15 APPEAL
SEC.
WP (C) - COURT NO. o WRIT
32/2025[23.04.2025 (¢ 107 ls « pRaDHAN oo Order Dtd. 2025-04-17 o eH
FAO- UMAKANTA COURT NO MISC.
33/2025[23.04.2025  |E0T | S Order Dtd. 2025-04-15 2E£EAL
MISC.
34/202523.04.2025 [F2O° G JAYASINGH COURT NO. |5 jer Dtd. 2025-04-15 APPEAL
261/2021 2 OLD
SEC.
MISC.
36/2025(23.04.2025 |LRO- D K MOHANTY COURT NO. |1 jer Dtd. 2025-04-05 APPEAL
734/2019 2 OLD
SEC.
MISC.
37/202523.04.2025 [F20” G JAYASINGH COURT NO. | §er Dtd. 2025-04-15 APPEAL
339/2021 2 OLD
SEC.
38/2025(23.04.2025 |FAO- K PARIDA COURT NO. |order Dtd. 2025-04-15 MISC.




675/2019 2 OLD APPEAL
SEC.
MISC.
39/2025(23.04.2025 |LRO” D K MOHANTY COURT NO. o Ger Dtd. 2025-04-05 APPEAL
734/2019 2 OLD
SEC.
MISC.
40/2025 (23.04.2025 |EROT D BISWAL COURT NO. o Ger Dtd. 2025-04-15 APPEAL
67/2020 2 OLD
SEC.
MISC.
41/2025|23.04.2025 |SRO” D K MOHANTY COURT NO. | §er Dtd. 2025-04-05 APPEAL
719/2019 2 OLD
SEC.
MISC.
43/2025(23.04.2025 |FRO” D K MOHANTY COURT NO. o Ger Dtd. 2025-04-15 APPEAL
860/2018 2 OLD
SEC.
WRIT
WP (C) - COURT NO. o BRANCH
44/2025[23.04.2025 |J 07 K PARTDA S Order Dtd. 2025-04-21 s
BENCH-3)
MISC.
45/202523.04.2025 |LRO” D K MOHANTY COURT NO. |5 jer Dtd. 2025-04-05 APPEAL
718/2019 2 OLD
SEC.
MISC.
46/2025(23.04.2025 |FRO” D K MOHANTY COURT NO. | Ger Dtd. 2025-04-15 APPEAL
931/2018 2 OLD
SEC.
MISC.
FAO- COURT NO.
48/2025123.04.2025 126/2018 K PARIDA > OLD Order Dtd. 2025-04-15 APPEAL
SEC.
MISC.
FAO- COURT NO.
49/2025(23.04.2025  [3207 |G C BARIK oo Order Dtd. 2025-04-04 APPEAL
SEC.
MISC.
FAO- COURT NO.
50/2025(23.04.2025 ;697 D BISWAL oo Order Dtd. 2025-04-15 APPEAL
SEC.
ABLAPL- COURT NO.
51/2025(23.04.2025 (L2 08 IpK LENKA oo Order Dtd. 2025-04-21
ABLAPL- COURT NO.
52/2025(23.04.2025  [,2 80 IS NAYAK oo Order Dtd. 2025-04-21
FAO- COURT NO.
53/2025[23.04.2025 297 [P K JENA S Order Dtd. 2025-04-15
ABLAPL- COURT NO.
54/2025(23.04.2025  [[2o08NC N MALLICK - Order Dtd. 2025-04-21
FAO- COURT NO.
55/2025(23.04.2025 [,557 [P K JENA - Order Dtd. 2025-04-15
ABLAPL- COURT NO.
56/2025(23.04.2025 08 B BEHERA o Order Dtd. 2025-04-21
ABLAPL- COURT NO.
57/2025(23.04.2025  [500RT s pasH - Order Dtd. 2025-04-21
MISC.
58/202523.04.2025 |[L20~ J LENKA COURT NO. |5 Ger Dtd. 2025-04-17 APPEAL
654/2018 17
SEC.
ABLAPL- COURT NO.
59/2025(23.04.2025 520500 Ak MOHANTA - Order Dtd. 2025-04-21 BATIL-1
61/2025(23.04.2025 |BLAPL- R SETHI COURT NO. [Order Dtd. 2025-04-21




11645/2025 | 17
MISC.
62/2025(23.04.2025 |TROT S C DaSH COURT NO. | Ger Dtd. 2025-04-17 APPEAL
99/2019 17
SEC.
MISC.
63/2025(23.04.2025 |FRO” J LENKA COURT NO. o Ger Dtd. 2025-04-17 APPEAL
172/2019 17
SEC.
CHIEF
WP (C) - , e WRIT
66/202523.04.2025 oo i)” |7 BAG JUSTICE'S |order Dtd. 2025-05-05 o NCH-¢
COURT
ABLAPL- COURT NO.
67/202523.04.2025  3DETL - eN NAvAK : Order Dtd. 2024-04-21
ABLAPL- DEBENDRA COURT NO.
68/202523.04.2025  2CEMC AR oo Order Dtd. 2022-09-14 BATL-1
ABLAPL- COURT NO.
69/2025123.04.2025 8271/2023 H K DASH > OLD Order Dtd. 2025-03-19 BAIL-1
CHIEF
WP (C) - , e WRIT
70/2025 [23.04.2025 (o107 Ir Bac JUSTICE'S |Order Dtd. 2025-05-05 o CH_t
COURT
CHIEF
72/2025 (23.04.2025 |NECRL- JAYADEBA JUSTICE'S |Order Dtd. 2025-05-07
37/2025 BEHERA
COURT
CHIEF
WP (C) - SANJAY KUMAR ' B B WRIT
73/2025(23.04.2025 (T T O JUSTICE'S |Order Dtd. 2025-05-15 o NCH 1
COURT
WP (C) - SANJAY KUMAR COURT NO. o
75/2025(23.04.2025 oo O o : Order Dtd. 2025-06-23
WP (C) - COURT NO. o WRIT
76/2025(23.04.2025 [¢515)7 |k N samoO : Order Dtd. 2025-04-21 o CH_t
CHIEF
WP (C) - SANJAY KUMAR ' B B WRIT
77/2025(23.04.2025  [go 17 PR JUSTICE'S |Order Dtd. 2025-05-05 o NCH ¢
COURT
BLAPL- COURT NO.
78/2025123.04.2025 9148/2024 JR NAYAK > OLD Order Dtd. 2024-04-21 BAIL-1
CRLMC- COURT NO.
79/2025(23.04.2025 |57 0C0 Ak BEHERA o Order Dtd. 2025-03-27
ABLAPL- ASHOK KUMAR COURT NO.
80/2025[23.04.2025  [DTAT AS O . Order Dtd. 2025-04-21
ABLAPL- COURT NO.
83/2025(23.04.2025  |2DUETDC s sawAL . Order Dtd. 2025-04-21
ABLAPL- COURT NO.
84/2025(23.04.2025 3500 IAK SARU o Order Dtd. 2025-04-21
ABLAPL- COURT NO.
85/202523.04.2025  |So00TC G JAYASTNGH o Order Dtd. 2025-04-21
ABLAPL- COURT NO.
86/2025(23.04.2025 30000 IR SAHOO o Order Dtd. 2025-04-21
ABLAPL- COURT NO.
87/2025(23.04.2025 ;> 05 PK DALAT o Order Dtd. 2025-04-21
ABLAPL- COURT NO.
88/2025(23.04.2025 [}PTR PK BARIK - Order Dtd. 2025-04-21 BAIL-1




ABLAPL- COURT NO.
89/2025(23.04.2025 ;o000 M DAs - Order Dtd. 2025-04-21
SURYA
90/2025[23.04.2025 222?53525 PRAKASH iSURT NO-lorder Dtd. 2025-04-21
MANAGARAJ
WP (C) - COURT NO. o
92/202523.04.2025 5o )7 IS K. MORANTY - Order Dtd. 2025-04-21
WP (C) - COURT NO. o
94/2025(23.04.2025 |10 07 _|s.K.MOHANTY - Order Dtd. 2025-04-21
WP (C) - COURT NO. o WRIT
95/202523.04.2025 |10 EL7 . SAHOO o Order Dtd. 2025-04-21 o NeH.
WRIT
WP (C) - COURT NO. o BRANCH
97/202523.04.2025 |70 C)7 IR.C.MUDULT - Order Dtd. 2025-04-21 s
BENCH-1)
WP (C) - COURT NO. o WRIT
99/202523.04.2025 )07 |M.K.MOHANTY - Order Dtd. 2025-04-21 o CH
ABLAPL- COURT NO.
00/2025(23.04.2025  [;D270  |KK NATH > Order Dtd. 2025-04-21
WP (C) - COURT NO. o WRIT
01/2025(23.04.2025 {0707 s Brswar - Order Dtd. 2025-04-21 o eHt
ABLAPL- COURT NO.
02/2025[23.04.2025  [;DR000 |G san00 > Order Dtd. 2025-04-21
WP (C) - COURT NO. L WRIT
03/2025[23.04.2025 |0 1CL7 IB.p.samAL S Order Dtd. 9999-12-31 o e -
ABLAPL- COURT NO.
05/2025(23.04.2025  [;2070 |G saHOO o Order Dtd. 2025-04-21
WRIT
WP (C) - COURT NO. o BRANCH
06/2025(23.04.2025 [0 7 IR c.MALLIK oo Order Dtd. 9999-12-31 s
BENCH-1)
ABLAPL- COURT NO.
07/2025(23.04.2025 2850 |G saHOO - Order Dtd. 2025-04-21
WRIT
WP (C) - COURT NO. o BRANCH
08/2025(23.04.2025 |10 (L7 [B.SAMAL - Order Dtd. 2025-04-21 i
BENCH-3)
ABLAPL- COURT NO.
09/2025(23.04.2025  [{DRAT IS saMANTA - Order Dtd. 2025-04-21 BATL-1
WRIT
We (C) - COURT NO. o BRANCH
12/2025(23.04.2025 300" |n.K.DAS ooes Order Dtd. 9999-12-31 s
BENCH-2)
We (C) - COURT NO. o
14/2025(23.04.2025 | ] 07 [B.K.SWAIN ooes Order Dtd. 2025-04-21
16/2025(23.04.2025 [WP(C)- B.K.SWAIN COURT NO. |Order Dtd. 2025-04-16




21060/2024 2 OLD
WP (C) - COURT NO. Coa WRIT
19/202523.04.2025 |g "> o |S.B.UDGATA [C. 5 OLD Order Dtd. 2025-04-21 B ANCH-?
KISHORE
20/202523.04.2025 [071%)7  cuANDRA c. SO0t MO lorder ptd. 2025-04-21 . -
SATAPATHY ;
WRIT
WP (C) - COURT NO. el BRANCH
21/202523.04.2025 |go o o o [N.MALLICK  [C. e Order Dtd. 2025-06-16 (DTVISTC
BENCH-2)
BLAPL- COURT NO.
22/202523.04.2025 [ 700 0 |SP NAYAK C. e Order Dtd. 2025-04-21
BLAPL- COURT NO.
23/202523.04.2025 |00 o |PK LENKA C. e Order Dtd. 2025-04-22 BAIL-1
WP (C) - COURT NO. Coa WRIT
24/202523.04.2025 | Jooc0 oo |S C DAS C. e Order Dtd. 2025-04-16 R ANCH-1
M/S
RATIKANTA
JCRLA- MOHAPATRA, COURT NO. o CRIMINAL
26/2025(23.04.2025 | 000 | To oarra, (G . Order Dtd. 9999-12-31 ADDEAL
M/S
C.KASTURI
CRLA- COURT NO. CRIMINAL
27/202523.04.2025 |00 o |S K NAYAK [C. . Order Dtd. 9999-12-31 ADPEAL
WP (C) - COURT NO. WRIT
28/202523.04.2025 |00, 0 M BEHERA C. ; R ANCEH-"
WP (C) - COURT NO. Coa WRIT
29/2025|23.04.2025 |7 -0 IR C MUDULI |C. . Order Dtd. 2025-04-21 R ANCH-g
BLAPL- COURT NO.
36/202523.04.2025 |10 o [KN SRHOO C. . Order Dtd. 2025-04-21 BAIL-1
BLAPL- COURT NO.
37/2025|23.04.2025 |7 0 [RR DAS C. . Order Dtd. 2025-04-21 BAIL-1
BLAPL- COURT NO.
39/2025(23.04.2025 |0 " o [RK MALLICK C. . Order Dtd. 2025-04-21
BLAPL- COURT NO.
40/202523.04.2025 | )°C00 o [RK MALLICK |C. . Order Dtd. 2025-04-21 BAIL-2
WP (C) - COURT NO. Coa WRIT
41/202523.04.2025 |g) 2% . |[R.K.SARANGI C. . Order Dtd. 2025-04-21 R ANCH- ¢
WP (C) - ANIMA KUMARI COURT NO. Coa
42/202523.04.2025 7000 o[0T C. . Order Dtd. 2025-04-21
CRLMP- COURT NO.
44/202523.04.2025 | S0 o |D.K.JENA C. 3 Order Dtd. 2025-06-30
45/2025(23.04.2025 [WP(C)- B. K. PATI [C. COURT NO. [Order Dtd. 2025-04-21 WRIT




10499/2025 3 BRANCH
(DIVISIC
BENCH-3)
WP (C) - TAPAN KU. COURT NO. CAA
46/202523.04.2025 |3 000 o oo CmanTa 3 Order Dtd. 2025-04-21
WP (C) - COURT NO. o
47/202523.04.2025 |70, o0 oo [M.R.ROUTRAY |C. 3 Order Dtd. 2025-04-21
WRIT
WP (C) - COURT NO. o BRANCH
48/202523.04.2025 |70, 0" |[M.R.ROUTRAY |C. 3 Order Dtd. 2025-04-21 (DTVISTC
BENCH-2)
WP (C) - COURT NO. o WRIT
49/202523.04.2025 g, 0000 o |S.NAYAK C. 5 Order Dtd. 9999-12-31 R ANCH-
WRIT
WP (C) - COURT NO. o BRANCH
50/2025|23.04.2025 |7, 0 0 o [K.JENA C. 5 Order Dtd. 2025-04-21 (DTVISTC
BENCH-3)
WP (C) - COURT NO. Coa
52/2025/23.04.2025 |7, , 50 |[KSHITISH C. 5 Order Dtd. 2025-04-21
WP (C) - COURT NO. Coal
53/202523.04.2025 |7, 0o o [KSHITISH C. 5 Order Dtd. 2025-04-21
WP (C) - COURT NO. o WRIT
54/202523.04.2025 |7 .20 o [KSHITISH C. ; Order Dtd. 2025-04-21 R ANCH-¢
WP (C) - COURT NO. o WRIT
55/202523.04.2025 | o0 oo o [KSHITISH C. 5 Order Dtd. 2025-04-21 R ANCH-
WP (C) - COURT NO. ol WRIT
56/202523.04.2025 |(oo o0 . [KSHITISH C. 5 Order Dtd. 2025-04-21 R ANCH- 2
WP (C) - COURT NO. o WRIT
57/202523.04.2025 |fo0) o0 o [KSHITISH C. ; Order Dtd. 2025-04-21 B ANCH- ¢
WP (C) - COURT NO. o
58/2025(23.04.2025 | 0% o [KSHITISH C. 5 Order Dtd. 2025-04-21
WP (C) - COURT NO. Al WRIT
59/202523.04.2025 |oo 7 0 o |S. MOHAPATRA|C. e Order Dtd. 2025-04-28 R ANCH
WP (C) - COURT NO. A WRIT
60/2025|23.04.2025 |go, o0 o |S.MOHARANA |C. e Order Dtd. 2025-06-16 R ANCH-¢
WP (C) - GYANA RANJAN COURT NO. o
61/2025(23.04.2025  |5oocl oo, sy C. e Order Dtd. 2025-04-21
WP (C) - AJAY KUMAR COURT NO. A WRIT
62/202523.04.2025 [,50 00 o [oanpa C. 3 oLn Order Dtd. 2025-04-21 R ANCHE
63/2025(23.04.2025 WP (C)- M. BARAL C. COURT NO. |Order Dtd. 2025-05-05 WRIT




10434/2025 6 BRANCH-4
WP (C) - COURT NO. oAl WRIT
65/2025|23.04.2025 10453/2025 L. K. NAYAK [C. 6 Order Dtd. 2025-04-21 BRANCH--
WP (C) - COURT NO. oAl WRIT
66/2025|23.04.2025 9269/2025 R. K. BARIK [C. 6 Order Dtd. 2025-04-21 BRANCH- 4
WP (C) - COURT NO. o WRIT
67/2025|23.04.2025 6975/2025 DEBAJANI DAS C. 6 Order Dtd. 2025-04-21 BRANCH- 3
WP (C) - COURT NO. oAl WRIT
68/2025|23.04.2025 10355/2025 S. K. BEHERA|C. 6 Order Dtd. 2025-04-21 BRANCH--
WP (C) - COURT NO. o WRIT
70/2025(23.04.2025 |00 50,5 |S. K. BEHERA|C. c Order Dtd. 2025-04-21 BRANCH-4
WP (C) - COURT NO. oAl WRIT
71/2025|23.04.2025 8674/2025 H. JENA C. 6 Order Dtd. 2025-04-21 BRANCH-?
WP (C) - PANKAJ KUMAR COURT NO. oAl WRIT
72/2025(23.04.2025 | ose0 o005 |panT C. p Order Dtd. 2025-04-21 BRANCH-¢
WRIT
WP (C) - MANAS RANJAN COURT NO. oAl BRANCH
73/2025(23.04.2025 |00 0055 |sanoo C p Order Dtd. 2025-04-21 (DIVISIC
BENCH-1)
WRIT
WP (C) - PANKAJ KUMAR COURT NO. oAl BRANCH
74/2025|23.04.2025 10459/2025 PANT C. 6 Order Dtd. 2025-04-21 (DIVISIC
BENCH-1)
WP (C) - COURT NO. oAl WRIT
80/2025|23.04.2025 5652/2024 P K DAS C. 6 Order Dtd. 2025-04-21 BRANCH--
MR. GOUTAM
WP (C) - MISHRA, COURT NO. oAl WRIT
81/2025|23.04.2025 5652/2024 |JYOTT RANJAN C. 6 Order Dtd. 2025-04-21 BRANCH--
DEO
WP (C) - COURT NO. o WRIT
82/2025|23.04.2025 7703/2017 S MOHANTY C. 6 Order Dtd. 2025-04-21 BRANCH-§
WP (C) - COURT NO. oAl WRIT
83/2025|23.04.2025 7703/2017 R DAS C. 6 Order Dtd. 2025-04-21 BRANCH- €
WP (C) - COURT NO. ol WRIT
84/2025|23.04.2025 7703/2017 P K PARIDA [C. 6 Order Dtd. 2025-04-21 BRANCH-§
WP (C) - COURT NO. oAl WRIT
85/202523.04.2025 17361/2015 R DAS C. 6 Order Dtd. 2025-04-21 BRANCH- -
WP (C) - COURT NO. o WRIT
86/2025|23.04.2025 9817/2025 D. HAZRA C. 6 Order Dtd. 2025-04-21 BRANCH-2
WP (C) - COURT NO. o
87/2025|23.04.2025 21546/2024 JR BEHERA C. 6 Order Dtd. 2025-04-21




WP (C) - COURT NO. o WRIT
88/2025|23.04.2025 9817/2025 D. HAZRA C. 6 Order Dtd. 2025-04-21 BRANCH-?
WP (C) - COURT NO.
89/20251|23.04.2025 21542/2024 JR BEHERA C. 6 Order Dtd. 2025-04-21
WP (C) - BIJAY KUMAR COURT NO. o WRIT
91/2025123.04.2025 10425/2025 BEHERA C. 6 Order Dtd. 2025-04-21 BRANCH-3
BLAPL- COURT NO.
92/2025123.04.2025 2144/2025 B. K. BEHERA C. 6 Order Dtd. 2025-04-21 BAIL-2
ABLAPL- SANJIB KUMAR COURT NO.
93/2025123.04.2025 2416/2025 |BHANJADEO C. 17 Order Dtd. 2025-04-21
ABLAPL- JADUNATH COURT NO.
94/202523.04.2025 [ 0o o C. P Order Dtd. 2025-04-21
ABLAPL- JADUNATH COURT NO.
95/2025(23.04.2025 [,7cc S0 o |bpapuan C. 17 Order Dtd. 2025-04-21 BATL-1
ABLAPL- SARBESWAR COURT NO.
96/2025(23.04.2025 |, 20 0 oo |Sano0 C. I Order Dtd. 2025-04-22
ABLAPL- COURT NO.
97/2025|23.04.2025 |, 0 0, |A. MOHANTY |C. 17 Order Dtd. 2025-04-21 BATL-1
ABLAPL- COURT NO.
98/2025|23.04.2025 |, .0 50 |A. MOHANTY |C. 17 Order Dtd. 2025-04-21 BATL-2
ABLAPL- COURT NO.
99/2025123.04.2025 4259/2025 A. MOHANTY C. 17 Order Dtd. 2025-04-21
ABLAPL- TUKUNA KUMAR COURT NO.
00/20251|23.04.2025 4237/2025 |MISHRA C. 17 Order Dtd. 2025-04-21
ABLAPL- COURT NO.
01/20251|23.04.2025 4222/2025 D. HAZRA C. 17 Order Dtd. 2025-04-21
ABLAPL- COURT NO.
02/20251|23.04.2025 4220/2025 D. HAZRA C. 17 Order Dtd. 2025-04-21
ABLAPL- COURT NO.
03/2025|23.04.2025 15777 o |S. CHOUDHURY C. 17 Order Dtd. 2025-04-21 BATL-2
ABLAPL- COURT NO.
04/20251|23.04.2025 1040/2025 S. CHOUDHURY [C. 17 Order Dtd. 2025-03-11
BLAPL- AMLAN SHAKTI COURT NO.
05/20251|23.04.2025 2193/2025 |PAUL C. 17 Order Dtd. 2025-04-21 BAIL-2
BLAPL- AMLAN SHAKTI COURT NO.
06/20251|23.04.2025 2156/2025 |PAUL C. 17 Order Dtd. 2025-04-21
BLAPL- AMLAN SHAKTI COURT NO.
07/20251|23.04.2025 2147/2025 |PAUL C. 17 Order Dtd. 2025-04-21 BAIL-1
BLAPL- AMLAN SHAKTI COURT NO.
08/20251|23.04.2025 2145/2025 |PAUL C. 17 Order Dtd. 2025-04-21
BLAPL- COURT NO.
09/20251|23.04.2025 2208/2025 SARAT DASH C. 17 Order Dtd. 2025-04-21
BLAPL- BIJAY KUMAR COURT NO.
10/20251|23.04.2025 2142/2025 BEHERA C. 17 Order Dtd. 2025-04-21 BAIL-2
11/2025(23.04.2025 |BLAPL- IBIJAY KUMAR |[C. COURT NO. |Order Dtd. 2025-04-21




2141/2025 |BEHERA 17
BLAPL- COURT NO.
12/2025|23.04.2025 2149/2025 H. K. PATRA [C. 17 Order Dtd. 2025-04-21 BAIL-1
ABLAPL- JADUNATH COURT NO.
13/2025|23.04.2025 4163/2025 |PRADHAN C. 17 Order Dtd. 2025-04-21
ABLAPL- JADUNATH COURT NO.
14/2025|23.04.2025 3976/2025 |PRADHAN C. 17 Order Dtd. 2025-04-21 BAIL-2
ABLAPL- COURT NO.
15/2025|23.04.2025 4226/2025 H. K. PATRA [C. 17 Order Dtd. 2025-04-21
ABLAPL- COURT NO.
16/2025|23.04.2025 4246/2025 SARAT DASH [C. 17 Order Dtd. 2025-04-21 BAIL-1
ABLAPL- COURT NO.
17/2025(23.04.2025 [ /)0 00,0 M. R. BARIK |C. 17 Order Dtd. 2025-04-21
ABLAPL-  |[BIJAY KUMAR COURT NO.
18/2025/23.04.2025 | 0000 oc |ppppea C. 17 Order Dtd. 2025-04-21 BAIL-1
ABLAPL- JADUNATH COURT NO.
19/2025|23.04.2025 4270/2025 |PRADHAN C. 17 Order Dtd. 2025-04-21
ABLAPL- SANJIB KUMAR COURT NO.
20/2025(23.04.2025 14974/2024 BHANJADEO C. 17 Order Dtd. 2025-04-21
WP (C) - COURT NO. Al
21/2025(23.04.2025 26008/2024 G. SUNDARA [C. 17 Order Dtd. 2025-04-09
WP (C) - BISHNU COURT NO. oAl WRIT
22/2025(23.04.2025 10480/2025 |CHARAN PANDA C. 17 Order Dtd. 2025-04-21 BRANCH--
WP (C) - COURT NO. oAl WRIT
23/2025(23.04.2025 10268/2025 R. K. BARIK |[C. > OLD Order Dtd. 2025-04-21 BRANCH--
WRIT
WP (C) - COURT NO. oAl BRANCH
24/2025(23.04.2025 10377/2025 R. K. BARIK |[C. > OLD Order Dtd. 2025-04-21 (DIVISIC
BENCH-1)
WP (C) - COURT NO. oAl WRIT
25/20251(23.04.2025 10266/2025 R. K. BARIK |[C. > OLD Order Dtd. 2025-04-21 BRANCH--
WP (C) - COURT NO. ol WRIT
26/2025(23.04.2025 | ) 0350 50,5 |SUBAS SAMAL |C. 5 oLD Order Dtd. 2025-04-21 BRANCH-
WP (C) - DIBAKAR COURT NO. Al
27/2025(23.04.2025 5151/2025 |SAMAL C. > OLD Order Dtd. 2025-03-21
WP (C) - DIBAKAR COURT NO. oAl WRIT
28/2025(23.04.2025 7003/2025 |SAMAL C. > OLD Order Dtd. 2025-04-21 BRANCH-¢
WP (C) - COURT NO. Al WRIT
29/2025(23.04.2025 7581/2025 C. NAYAK C. > OLD Order Dtd. 2025-04-21 BRANCH- ¢
WP (C) - COURT NO. oAl WRIT
30/2025(23.04.2025 13720/2023 SARAT DASH [C. > OLD Order Dtd. 2025-04-21 BRANCH-E
MACA- COURT NO.
39/2025(23.04.2025 998/2024 S.SWAIN C. > OLD Order Dtd. 2025-04-17




MACA-

COURT NO.

40/2025[23.04.2025  [(5B° |5 k. pasH ot Order Dtd. 2025-04-17
MISC.
MACA- COURT NO.
41/202523.04.2025 1287 s K.5AHOO S Order Dtd. 2025-04-17 APPEAL
SEC.
MISC.
MACA- COURT NO.
42/2025 [23.04.2025 Y280 15 3. Das e Order Dtd. 2025-04-17 APPEAL
SEC.
MISC.
43/2025(23.04.2025 [TBCA- K.C.NAYAK COURT NO. | qer Dtd. 2025-04-15 APPEAL
690/2019 2 OLD
SEC.
CHIEF
WP (C) - JYOTIRANJAN ' B B WRIT
44/2025[23.04.2025  [g200° TR JUSTICE'S Order Dtd. 2025-05-05 o NCH¢
COURT
CMAPL- CHIEE
45/2025(23.04.2025 S.K.PARIDA JUSTICE'S Order Dtd. 2025-04-21
69/2025
COURT
WP (C) - JYOTIRANJAN CHIEF gi;ECH
46/2025 [23.04.2025 [¢, /07 TN gg§;$CE s |order Dtd. 2025-06-17 s
BENCH-2)
. CHIEF MISC.
47/2025(23.04.2025 [7807 |3 LENKA JUSTICE'S \Judgement Dtd. 2025-04-22 APPEAL
COURT SEC.
CHIEF
WP (C) - SANJAY KUMAR ' _ _ WRIT
48/2025(23.04.2025 10157 SR JUSTICE'S Order Dtd. 2025-04-21 o eH
COURT
CHIEF
WP (C) - BIKRAM ' B B WRIT
49/2025 |23.04.2025 |7 7 oA JUSTICE'S Order Dtd. 2025-04-21 o NCH 1
COURT
. CHIEF MISC.
50/2025(23.04.2025 7097 |J.LENKA JUSTICE'S \Judgement Dtd. 2025-04-22 APPEAL
COURT SEC.
WP (C) - COURT NO. L
51/2025(23.04.2025 [J200)°  |HEERA DAS : Order Dtd. 2025-05-05
MISC.
52/202523.04.2025 [FRO~ D.BISWAL COURT NO. |1 qgement Dtd. 2025-04-22 APPEAL
1040/2019 1
SEC.
MISC.
53/202523.04.2025 |29 J.LENKA COURT NO. |1 dgement Dtd. 2025-04-22 APPEAL
284/2022 1
SEC.
MISC.
54/2025(23.04.2025 |F29° D.BISWAL COURT NO. | qer Dtd. 2025-04-22 APPEAL
760/2020 1
SEC.
We (C) - COURT NO. o WRIT
55/2025[23.04.2025 (0057 G s MOHANTY : Order Dtd. 2025-04-22 o NCH. -
CONTC- COURT NO.
56/2025(23.04.2025 | J0000C K. PARTDA : Order Dtd. 2025-04-22
CONTC— COURT NO.
57/2025(23.04.2025 |S085C |7, SWAIN : Order Dtd. 2025-04-22




CONTC-

COURT

NO.

58/2025(23.04.2025 320/2025 S.DAS 1 Order Dtd. 2025-04-22
CONTC- COURT NO.
59/2025(23.04.2025 8258/2024 D.BISWAL 1 Order Dtd. 2025-04-22
CONTC- COURT NO.
60/2025|23.04.2025 333/2025 M.NAIK 1 Order Dtd. 2025-04-22
CONTC- COURT NO.
61/2025|23.04.2025 224/2025 S.C.MEKAP 1 Order Dtd. 2025-04-17
WP (C) - TAPAN KU COURT NO. Al
62/2025|23.04.2025 |00 o0 liavak 1 Order Dtd. 2025-04-22
CONTC- COURT NO.
63/2025(23.04.2025 |, "~ . |[R.C.MUDULI 1 Order Dtd. 2025-04-22
WP (C) - COURT NO. oAl WRIT
64/2025|23.04.2025 | o o0, oo M NAYAK 1 Order Dtd. 2025-04-22 BRANCH-®
CONTC- COURT NO.
65/2025|23.04.2025 |7, 2"~ . |K.PARIDA 1 Order Dtd. 2025-04-22
CHIEF
WP (C) - TAPAN KU . el WRIT
66/2025|23.04.2025 9186/2025 INAYAK JUSTICE'S |Order Dtd. 2025-05-01 BRANCH--
COURT
WPCRL- CHIEE
67/2025|23.04.2025 P K MOHANTY JUSTICE'S |Order Dtd. 2025-04-30
31/2025
COURT
CHIEF
WP (C) - , ol WRIT
68/2025|23.04.2025 10729/2025 P.K.JENA JUSTICE'S |Order Dtd. 2025-04-22 BRANCH-"
COURT
CHIEF
WP (C) - , oAl WRIT
69/2025|23.04.2025 || oo oo [D.K.MOHANTY JUSTICE'S |Order Dtd. 2025-04-22 BRANCH--
COURT
T CHIEF
70/2025|23.04.2025 P.K.BEHERA JUSTICE'S |Order Dtd. 2025-04-22
1145/2025
COURT
CHIEF
WP (C) - . oAl WRIT
71/202523.04.2025 25507/2021 D.P.DASH JUSTICE'S |(Order Dtd. 2025-04-22 BRANCH-
COURT
WP (C) - COURT NO. o WRIT
72/202523.04.2025 41210/2023 R CH ROUT > OLD Order Dtd. 2023-12-21 BRANCH-E
WP (C) - COURT NO. Al
73/2025|23.04.2025 10366/2025 P.K.JENA > OLD Order Dtd. 2025-04-22
WP (C) - COURT NO. o WRIT
74/202523.04.2025 41214/2023 R CH ROUT > OLD Order Dtd. 2023-12-21 BRANCH-E
WP (C) - COURT NO. Al
75/202523.04.2025 10548/2025 P.K.PATRA > OLD Order Dtd. 2025-04-22




WP (C) - COURT NO. o WRIT
76/2025|23.04.2025 41221/2023 R CH ROUT > OLD Order Dtd. 2023-12-22 BRANCH-E
WP (C) - COURT NO. oAl WRIT
77/2025|23.04.2025 18610/2019 P.K.RATH > OLD Order Dtd. 2025-04-22 BRANCH--
WP (C) - COURT NO. ol WRIT
78/2025|23.04.2025 32368/2024 C.R.KAR ot Order Dtd. 2025-01-07 BRANCH- 4
WP (C) - JYOTIRMAY COURT NO. o WRIT
79/2025|23.04.2025 9996/2025 |GUPTA o5 Order Dtd. 2025-04-22 BRANCH-1
WP (C) - COURT NO. oAl WRIT
80/2025|23.04.2025 25021/2023 A.P.SAHOO o5 Order Dtd. 2025-04-21 BRANCH--
WP (C) - COURT NO. o WRIT
81/2025(23.04.2025 |googys0 s |S GUPTA hos Order Dtd. 2025-04-22 BRANCH-§
WP (C) - COURT NO. Cnal
82/2025(23.04.2025 |1 0c0 00,5 |S-K-BISWAL hos Order Dtd. 2025-04-22
WP (C) - COURT NO. A
83/2025(23.04.2025 |1 005 50,5(S GUPTA hos Order Dtd. 2025-04-22
WRIT
WP (C) - COURT NO. el BRANCH
84/2025(23.04.2025 | 0o 000,50 B K DAS by Order Dtd. 2025-05-01 (DIVISIC
BENCH-3)
WP (C) - COURT NO. o WRIT
85/2025(23.04.2025 |goo,"0 015 |S P DAS hos Order Dtd. 2025-04-22 BRANCH-
WP (C) - COURT NO. Al
86/2025|23.04.2025 10622/2025 N K ROUT o5 Order Dtd. 2025-04-22
WP (C) - COURT NO. ol WRIT
87/2025|23.04.2025 13455/2016 G C JENA o5 Order Dtd. 2025-04-22 BRANCH-"
WP (C) - COURT NO. oAl WRIT
88/2025|23.04.2025 13455/2016 B P TANGA o5 Order Dtd. 2025-04-22 BRANCH-"
WP (C) - COURT NO. o WRIT
89/2025|23.04.2025 26663/2021 P BEHERA o5 Order Dtd. 2025-04-21 BRANCH-E
WP (C) - COURT NO. Al WRIT
90/2025|23.04.2025 26663/2021 B K PANDA o5 Order Dtd. 2025-04-21 BRANCH-"
CRLA- COURT NO. CRIMINAL
91/2025|23.04.2025 235/2024 U P BAG 5 Order Dtd. 2025-04-23 APPEAL
WRIT
WP (C) - COURT NO. oAl BRANCH
92/2025|23.04.2025 9758/2025 P K MISHRA 5 Order Dtd. 2025-04-22 (DIVISIC
BENCH-3)
WRIT
WP (C) - COURT NO. oA BRANCH
93/2025|23.04.2025 9913/2025 S DASH 5 Order Dtd. 2025-04-22 (DIVISIC

BENCH-2)




RPFAM- COURT NO. FIRST
94/2025|23.04.2025 248/2023 D K PANDA 5 Order Dtd. 2025-04-21 ADPEAL
WP (C) - COURT NO.
95/2025|23.04.2025 9910/2025 M NAYAK 5 Order Dtd. 2025-04-22
WP (C) - COURT NO. o WRIT
96/2025|23.04.2025 10661/2025 N K ROUT 5 Order Dtd. 2025-04-22 BRANCH-"
WP (C) - COURT NO. Coa WRIT
97/2025|23.04.2025 10385/2025 P K JENA 5 Order Dtd. 2025-04-22 BRANCH-7
WP (C) - COURT NO. Coa WRIT
98/2025|23.04.2025 14672/2012 B N SHADNGI 5 Order Dtd. 2025-04-21 BRANCH-?
WP (C) - COURT NO. o WRIT
99/202523.04.2025 |1, 207 005 |A K DAS c Order Dtd. 2025-04-21 BRANCH-2
BLAPL- COURT NO.
00/2025|23.04.2025 12830/2024 T R DAS 5 Order Dtd. 2025-04-22
WP (C) - COURT NO. o
01/202523.04.2025 | 0 c)oq,c [S K PRADHAN c Order Dtd. 2025-04-10
ABLAPL- COURT NO.
02/202523.04.2025 [, ~c ' . |A.K.BEHERA c Order Dtd. 2025-04-22 BAIL-1
ABLAPL- COURT NO.
03/2025|23.04.2025 10700/2024 S.MISHRA > OLD Order Dtd. 2024-11-18
ABLAPL- COURT NO.
04/2025|23.04.2025 9353/2024 H.K.DASH > OLD Order Dtd. 2024-09-02
ABLAPL- COURT NO.
05/2025|23.04.2025 3148/2025 M.DAS > OLD Order Dtd. 2025-03-26
ABLAPL- COURT NO.
06/202523.04.2025 |7 0", © o A PATTANAIK 5 oLD Order Dtd. 2025-01-08 BAIL-1
ABLAPL- COURT NO.
07/2025|23.04.2025 8991/2024 M.R.SAHOO > OLD Order Dtd. 2024-08-29
ABLAPL- COURT NO.
08/2025|23.04.2025 263/2025 P.K.MOHANTY > OLD Order Dtd. 2025-01-10 BAIL-2
BLAPL- COURT NO.
09/2025|23.04.2025 7408/2024 S.BARIK > OLD Order Dtd. 2025-04-22
BLAPL- COURT NO.
10/2025|23.04.2025 12571/2024 N.MALLICK > OLD Order Dtd. 2025-04-22
BLAPL- COURT NO.
12/2025|23.04.2025 12511/2024 A.K.SWAIN > OLD Order Dtd. 2025-04-22
BLAPL- COURT NO.
13/2025|23.04.2025 1547/2025 H.K.DASH > OLD Order Dtd. 2025-04-22
ABLAPL- COURT NO.
14/2025|23.04.2025 4304/2025 P.K.JENA > OLD Order Dtd. 2025-04-22
15/202523.04.2025 |ABLAPL-  |P.K.PAL COURT NO. [Order Dtd. 2025-04-22




4297/2025 2 OLD
ABLAPL- COURT NO.
16/2025[23.04.2025  [;50250 l6.c.BARTK o Order Dtd. 2025-04-22 BAIL-1
ABLAPL- COURT NO.
17/2025[23.04.2025 ;50270 R.K.BARTK oo Order Dtd. 2025-04-22
ABLAPL- COURT NO.
18/2025(23.04.2025  [}DUR0 v pAs oo Order Dtd. 2025-04-22
ABLAPL- COURT NO.
19/2025(23.04.2025  [}D0A70 |5 N.mISHRA oot Order Dtd. 2025-04-22
ABLAPL- COURT NO.
20/2025(23.04.2025  [{DU0FNC o K. MOHANTY S Order Dtd. 2025-04-22
ABLAPL- COURT NO.
21/2025(23.04.2025 [\ 200 k. DAs S Order Dtd. 2025-04-21
ABLAPL- COURT NO.
22/202523.04.2025  22RAILC I k. navax o Order Dtd. 2024-10-21 BATL-2
ABLAPL- COURT NO.
23/2025123.04.2025 4202/2025 P.PATNAIK 17 Order Dtd. 2025-06-26 BAIL-1
ABLAPL- COURT NO.
24/202523.04.2025  ADLAT s, B SAHOO - Order Dtd. 2025-04-22
ABLAPL- COURT NO.
25/2025(23.04.2025 [, 220 IS CHOUDHURY - Order Dtd. 2025-05-12
ABLAPL- COURT NO.
26/202523.04.2025  AELAT s BISwAL S Order Dtd. 2025-04-23
CRLMC- COURT NO.
27/202523.04.2025 |Se00 s BISwAL oo Order Dtd. 2025-04-16
CRLMC- COURT NO.
28/2025[23.04.2025 |Se0C0 s BIsWAL oo Order Dtd. 2025-04-16
WP (C) - COURT NO. o
30/2025[23.04.2025  [701C)7 s BIswAL oo Order Dtd. 9999-12-31
CRLMC- COURT NO.
31/2025[23.04.2025 |Se2N0 s BIswAL oo Order Dtd. 2025-04-16
CONTC- COURT NO.
36/202523.04.2025 SU7C0 o R.R.DAS oo Order Dtd. 2025-04-03 CONTEMP1
CONTC- COURT NO.
37/2025[23.04.2025  |[SVTC0 o |R.R.DAS oo Order Dtd. 2025-04-03 CONTEMPT
WP (C) - COURT NO. o WRIT
39/2025(23.04.2025 [0 0 o [R.R.DAS e Order Dtd. 2025-04-29 o eH .
SANTOSH
48/2025(23.04.2025 222535025 KUMAR SgURT NO-lorder Dtd. 2025-04-17
DWIVEDY
SANTOSH
49/202523.04.2025 22?53;025 KUMAR SEURT NO- |order Dtd. 2025-04-17
DWIVEDY
WP (C) - RANJAN KUMAR COURT NO. _ _
50/2025(23.04.2025 |1/ TCLT R8T ; Order Dtd. 2025-05-12
WP (C) - DURGA CHARAN COURT NO. B B WRIT
55/2025(23.04.2025  [gott)” [P0 ; Order Dtd. 2025-04-21 o NCH -




RSA- SECOND
62/2025|23.04.2025 |7, o [P K DAS c.o. DR (J) Order Dtd. 2025-06-30 ADDEAL
WP (C) - WRIT
65/2025|23.04.2025 | oot 0, [HK PANDA C.o. DR (J) Order Dtd. 2025-04-23 BRANCH-2
RSA- COURT NO. SECOND
74/202523.04.2025 |50 . |P K MOHANTY C.O. 1 Order Dtd. 2025-06-30 ADDEAL
CRLREV- COURT NO.
76/202523.04.2025 |, |A K PANADA  C.O. 1 Order Dtd. 2025-04-11
CMP- COURT NO.
80/202523.04.2025 |, .0 o, |MADAN DAS  [C.O. 3 oD Order Dtd. 2025-04-21
CMP- COURT NO.
84/2025(23.04.2025 | 1ooo 0o, |AK NAYAK c.o. 20 Order Dtd. 2025-04-22
BLAPL- COURT NO.
86/202523.04.2025 |07 o [HK DASH c.o. 20 Order Dtd. 2025-04-21
BLAPL- COURT NO.
87/202523.04.2025 | o0 0, o [HK DASH c.o. 20 Order Dtd. 2025-04-21 BAIL-1
CRLMP- RASHMIKANTA COURT NO.
88/202523.04.2025 /0 000 oany c.0. 20 Order Dtd. 2025-04-21
CRLMP- KEDAR SANKAR COURT NO.
89/2025(23.04.2025 7000 0o |oany c.o. 20 Order Dtd. 2025-04-21
WP (C) - COURT NO. oA
90/202523.04.2025 ;o000 0 |S DAS c.o. 3 OLD Order Dtd. 2025-04-21
CRLA- COURT NO.
91/202523.04.2025 |2 %0, |A. K. BEHERA|C.O. > oLD Order Dtd. 2025-04-21
BLAPL- COURT NO.
92/2025|23.04.2025 |70 [ oo |S BISWAL c.o. 5 oLD Order Dtd. 2025-04-21 BAIL-1
MATA- COURT NO.
93/2025|23.04.2025 00", |G. CHAITANYA|C.O. 1 Order Dtd. 2025-04-21
CMP- COURT NO.
96/202523.04.2025 |7 o |M. BEHERA  [C.O. 3 oLD Order Dtd. 2025-04-03
CRLMC- SUBRAT KUMAR COURT NO.
98/2025|23.04.2025 |/ C07 oo [ c.o. 3 oLD Order Dtd. 2025-04-17
BLAPL- SWAGAT KUMAR COURT NO.
05/2025(23.04.2025 |70 © e |oanp c.o. 3 oLD Order Dtd. 2025-04-21
WP (C) - MANOJ KUMAR o WRIT
21/2025(23.04.2025 |11 ooc 0005 rana GENERAL Order Dtd. 2024-10-01 BRANCH-1
WP (C) - MANOJ KUMAR o WRIT
24/2025(23.04.2025 700275019 |Rana GENERAL Order Dtd. 2025-04-21 BRANCH-§
— PRAMOD
28/2025(23.04.2025 | )00 00, [RANJAN GENERAL Order Dtd. 2025-04-21
BEHERA
WRIT
WP (C) - MURALIDHAR o BRANCH
34/2025(23.04.2025 |10 0000 InTowar GENERAL Order Dtd. 2025-01-15 (DIVISIC

BENCH-3)




WP (C) - MURALIDHAR . . WRIT
46/202523.04.2025 3005, /5002 BTSHAL GENERAL Entire Brief BRANCH-2
CMP- RAHUL
50/2025(23.04.2025 150 00004 lMOHANTY GENERAL Order Dtd. 2025-04-21
WP (C) - BIJAY KUMAR L WRIT
53/2025123.04.2025 |55 8%5055 |nayak GENERAL Petition BRANCH-1
WP (C) - NIRAJ KUMAR . WRIT
67/2025123.04.2025 | o000 /5004 |kaNSAL GENERAL Entire Document BRANCH-1
ABLAPL- MANORANJAN
72/202523.04.2025 (5000 505, pag GENERAL Order Dtd. 2024-04-08
ABLAPL- MANORANJAN
79/202523.04.2025  [5000 500, pag GENERAL Order Dtd. 2025-04-21
WRIT
WP (C) - SURYAKANTA el BRANCH
88/2025(23.04.2025 |0 303 5004 |pasMonapaTRA |CENERAL Order Dtd. 2025-03-26 (DIVISIC
BENCH-1)
MATA- ASIT KUMAR FIRST
97/202523.04.2025 2,00 005  |opra GENERAL Order Dtd. 2025-04-17 APPEAL
35/202523.04.2025 |"F(E)” APARESH BHOI |GENERAL Entire Brief
U 21693/2024
SUSHANT
MATA- KUMAR FIRST
42/2025|23.04.2025 )00 005, |pRADHAN, GENERAL Order Dtd. 2025-04-22 ADPEAL
S.BEHERA
SUSHANT
MATA- KUMAR FIRST
47/2025|23.04.2025 ;0" 05,  |prADHAN, GENERAL Annexure APPEAL
S.BEHERA
WP (C) - MANASH ol WRIT
60/202523.04.2025 |31 /¢ 5003 Rangan Bayg |CENERAL Order Dtd. 2025-04-22 BRANCH-
WRIT
WP (C) - ABHISHEK ol BRANCH
64/202523.04.2025 | 1 or0 5005 MoraNTY GENERAL Order Dtd. 2025-04-22 (DIVISIC
BENCH-1)
0Jc- MURALIDHAR , ,
65/2025|23.04.2025 13554/2000 |BISWAL GENERAL Entire Brief
WRIT
WP (C) - SWADHIN oAl BRANCH
71/202523.04.2025 |0 50 5055 |kpsarT sTngH |CENERAL Order Dtd. 2025-04-21 (DIVISIC
BENCH-1)
WP (C) - SWADHIN oAl WRIT
74/202523.04.2025 | 0a00 5055 kpsarT sTngH |CENERAL Order Dtd. 2025-04-21 BRANCH- ¢
BLAPL- ASUTOSH
98/202523.04.2025 |, 50 0005 |oRIPATHY GENERAL Order Dtd. 2025-04-22 BAIL-1
WP (C) - SANTOSHRAM Caa WRIT
51/2025123.04.2025 |00 0 5055 | papnr GENERAL Judgement Dtd. 2025-04-17 BRANCH--
64/2025|23.04.2025 |RSA- |SANTOSHRAM  |GENERAL Order Dtd. 2009-11-13 SECOND




254/2007  |PADHI APPEAL
SA- BIBEKANANDA SECOND
69/2025|23.04.2025 393/2000 SAHOO GENERAL Judgement Dtd. 2024-05-07 APPEAL
SA- BIBEKANANDA SECOND
75/202523.04.2025 393/2000 SAHOO GENERAL Order Dtd. 2024-05-07 APPEAL
WPC (OA) - |MANOJ KUMAR o
76/202523.04.2025 2049/2015 RANA GENERAL Order Dtd. 2023-02-14 OA Branc
WPC (OA) - |MANOJ KUMAR sl
77/2025|23.04.2025 1295/2018 |RANA GENERAL Order Dtd. 2024-03-19 OA Branc
WPC (OAPC) - [MANOJ KUMAR sl
78/2025|23.04.2025 386/2017 RANA GENERAL Order Dtd. 2024-03-05 OA Branc
CRLMC- DEBIDUTTA
79/2025|23.04.2025 4857/2024 |MOHAPATRA GENERAL Order Dtd. 2025-04-22
oJc- DEBASIS
90/202523.04.2025  |70°0 1 gga et GENERAL Last Order
WP (C) - DEBENDRA Coa
31/2025|23.04.2025  |oio200 o0 pannn GENERAL Order Dtd. 2025-04-21
WP (C) - DEBENDRA Coa
32/2025(23.04.2025 9725/2025 |BEHERA GENERAL Order Dtd. 2025-04-22
WP (C) - DEBENDRA Coa WRIT
33/2025(23.04.2025 9738/2025 |BEHERA GENERAL Order Dtd. 2025-04-22 BRANCH-1
WP (C) - DEBENDRA Coa WRIT
34/2025|23.04.2025 |10 e ool GENERAL Order Dtd. 2025-04-22 BRANCH- -
WRIT
WP (C) - DEBENDRA Coa BRANCH
35/2025(23.04.2025 9882/2025 |BEHERA GENERAL Order Dtd. 2025-04-22 (DIVISIC
BENCH-3)
WRIT
WP (C) - DEBENDRA Coal BRANCH
36/2025(23.04.2025 8630/2025 BEHERA GENERAL Order Dtd. 2025-04-21 (DIVISIC
BENCH-1)
WP (C) - DEBENDRA Coa WRIT
37/2025(23.04.2025 10079/2025 BEHERA GENERAL Order Dtd. 2025-04-21 BRANCH-2
WP (C) - MANOJ KUMAR s WRIT
38/2025(23.04.2025 13112/2021 RANA GENERAL Order Dtd. 2024-02-19 BRANCH- ¢
MISC.
FAO- JASPREET
11/2025|23.04.2025 171/2021 KAUR GENERAL Order Dtd. 2023-06-22 APPEAL
SEC.
WP (C) - ANIRUDDHA L WRIT
29/2025(23.04.2025 9150/2016 |SETHT GENERAL Order Dtd. 2023-11-06 BRANCH-E
WP (C) - ANIRUDDHA WRIT
33/2025(23.04.2025 33074/2023 |SETHT GENERAL Order Dtd. 2024-04-19 BRANCH-E
WP (C) - ANIRUDDHA Coa WRIT
38/2025(23.04.2025 33070/2023 |SETHT GENERAL Order Dtd. 2024-04-19 BRANCH-"
WP (C) - ANIRUDDHA Coa WRIT
47/2025|23.04.2025 33071/2023 |SETHT GENERAL Order Dtd. 2024-04-19 BRANCH--




FAO-

MANOJ KUMAR

MISC.

52/2025[23.04.2025 ;207 (PR GENERAL Order Dtd. 2025-04-04 APPEAL
SEC.
WP (C) - ANTIRUDDHA B B WRIT
54/2025(23.04.2025 [{200)7 ERE GENERAL Order Dtd. 2024-04-19 o NeH
WP (C) - ANIRUDDHA B B WRIT
56/2025(23.04.2025 {2000 AR GENERAL Order Dtd. 2024-04-19 o NeH.
WP (C) - ANTRUDDHA o
63/2025[23.04.2025 1o 07 I GENERAL Order Dtd. 2024-08-21
WP (C) - ANTRUDDHA o
77/2025(23.04.2025 |JooelT R GENERAL Order Dtd. 2024-08-08
WP (C) - ANTRUDDHA ol
78/2025 [23.04.2025 [Je 1707 AR GENERAL Order Dtd. 2024-08-13
WP (C) - ANTRUDDHA o
79/2025(23.04.2025 |J o7 1 GENERAL Order Dtd. 2024-08-08
WP (C) - ANTRUDDHA o
81/2025(23.04.2025 |57, 007 GENERAL Order Dtd. 2024-08-31
FAO- MANOJ KUMAR MISC.
82/2025123.04.2025 191/2020 RANA GENERAL Order Dtd. 2025-03-27 APPEAL
SEC.
WA- MANOJ KUMAR WRIT
83/2025 [23.04.2025 |22 [ GENERAL Order Dtd. 2025-04-07 eEAL
WA—- MANOJ KUMAR WRIT
85/2025 [23.04.2025 |82 PR GENERAL Order Dtd. 2025-04-16 e EEAL
WP (C) - ANTIRUDDHA B B WRIT
94/202523.04.2025 |0 207 T GENERAL Order Dtd. 2024-04-19 o CH
WA- MANOJ KUMAR WRIT
95/202523.04.2025 o0 NS GENERAL Order Dtd. 2025-04-07 N emar
WA- MANOJ KUMAR WRIT
97/202523.04.2025 o0 NS GENERAL Order Dtd. 2025-04-07 N emar
99/2025(23.04.2025 | RO” B.K. DAS GENERAL Order Dtd. 2025-03-20
04 100/2025 [P-K- :
00/2025[23.04.2025 |WEL{C)~ ANIL SETHI |GENERAL Order Dtd. 2024-10-30
04 26374/2024 :
FAO- MANOJ KUMAR MISC.
01/2025[23.04.2025 |00 o [P0 GENERAL Order Dtd. 2025-04-04 APPEAL
SEC.
WP (C) - MANAS RANJAN B B WRIT
02/2025(23.04.2025 3200 S GENERAL Order Dtd. 2025-02-28 e -
PRABHAT
03/2025|23.04.2025 |"E(O)~ CHANDRA GENERAL Order Dtd. 2025-03-26 WRIT
1495/2025 BRANCH-7
BEHERA
WP (C) -
18/2025(23.04.2025 B S SWAIN  |GENERAL Order Dtd. 2025-04-21

10403/2025




0oJc- Order Dtd. 2014-04-
42/2025(23.04.2025 7507 |p.K.RATH GENERAL T OPerition Anmestre,
47/2025 (23.04.2025 |CONTC~ H.K.DASH GENERAL Order Dtd. 2025-03-28
04 1170/2025 |F-%- :
49/2025(23.04.2025 |[BBLAPL™ o ¢ SUNDARA |GENERAL Order Dtd. 2024-06-19 BATIL-2
04 5855/2024 |0 K- :
oJc- Order Dtd. 2014-04-
51/20251(23.04.2025 12180/1997 P.K.RATH GENERAL 30Petition, Annexure,
CRLMC- CRIMINAI
52/202523.04.2025 |70 o |7 PARIDA GENERAL Order Dtd. 2023-05-11 e
WP (C) - o WRIT
57/2025(23.04.2025 |S S0 o |B.K.JATI GENERAL Order Dtd. 2025-04-11 ECH -
WP (C) — Order Dtd. 2015-07-
59/2025123.04.2025 15729/2013 A.K.JATI GENERAL 13Petition,Annexure,
60/2025(23.04.2025 |[BLAPL- P .BEHERA GENERAL Order Dtd. 2025-04-22
04 2222/2025 [F :
0JC— Order Dtd. 2014-04-
61/20251|23.04.2025 12178/1997 P.K.RATH GENERAL 30Petition,Annexure,
WP (C) - e WRIT
62/2025(23.04.2025 |- ) |T.BAG GENERAL Order Dtd. 2022-09-22 R
MATA- FIRST
63/202523.04.2025 |05 . a.SAMAL GENERAL Order Dtd. 2024-09-02 e
o MISC.
64/202523.04.2025 S.C.DAS GENERAL Order Dtd. 2025-03-26 APPEAL
343/2019
SEC.
65/2025(23.04.2025 |CONTC- D.BISWAL GENERAL Order Dtd. 2025-04-09
6232/2024
o MISC.
66/20251|23.04.2025 M.R.ROUTRAY |GENERAL Order Dtd. 2025-03-19 APPEAL
154/2018
SEC.
WP (C) - Order Dtd. 2024-12- WRIT
68/2025123.04.2025 31050/2024 P.K.ROUTRAY |GENERAL 17Petition,Annexure, BRANCH- ¢
CRLMC- CRIMINATI
81/2025(23.04.2025 | o0 o |s.DASH GENERAL Order Dtd. 2019-09-16 aae
CRLA- CRIMINATI
82/2025(23.04.2025 oo o |P.K.MISHRA |GENERAL Order Dtd. 2025-04-21 A
SA- Order Dtd. 2024-08- SECOND
91/2025123.04.2025 113/2000 P.K.DASH GENERAL 09Appealmemo, Annexure, Decree, |APPEAL
WP (C) - e WRIT
93/2025(23.04.2025 [ JS07  |D.P.DASH GENERAL Order Dtd. 2024-05-02 R ANCH
96/20251|23.04.2025 FA-52/1975 |P.K.PATRI GENERAL Order Dtd. 1991-11-22




WP (C) - o
04/2025123.04.2025 3114/2025 J.R.NAYAK GENERAL Order Dtd. 2025-04-22
WRIT
WP (C) - o BRANCH
10/20251(23.04.2025 4766/2025 J.R.NAYAK GENERAL Order Dtd. 2025-04-22 (DIVISIC
BENCH-3)
WP (C) - o WRIT
11/2025(23.04.2025 |3.00)°  |J.R.NAYAK  |GENERAL Order Dtd. 2025-04-22 e ANCH T
ABLAPL-
13/202523.04.2025 [,/ 70 |J.R.NAYAK  |GENERAL Order Dtd. 2025-04-22
ABLAPL-
15/20251(23.04.2025 4253/2025 H.K.BHOL GENERAL Order Dtd. 2025-04-22
ABLAPL-
17/2025123.04.2025 4275/2025 C.RANA GENERAL Order Dtd. 2025-04-22 BAIL-2
ABLAPL-
18/20251(23.04.2025 4318/2025 M.MOHANTY GENERAL Order Dtd. 2025-04-22
ABLAPL-
25/2025(23.04.2025 [;D0TC  M.MOHANTY  |GENERAL Order Dtd. 2025-04-22
ABLAPL-
30/2025(23.04.2025 [}Do270  M.MOHANTY  |GENERAL Order Dtd. 2025-04-22
ABLAPL- PRADIPTA
31/2025(23.04.2025 oo 0000 PRA GENERAL Order Dtd. 2025-01-20
32/202523.04.2025 |[BBLAPL™  VOHANTY  |GENERAL Order Dtd. 2025-04-22 BATL-2
04 4280/2025 | :
33/2025[23.04.2025 [PBLAPL™ 1o ¥ BEHERA |GENERAL Order Dtd. 2025-06-26 BATL-1
04 4202/2025 |F-E- :
ABLAPL-
34/2025123.04.2025 4206/2025 P.K.BEHERA GENERAL Order Dtd. 2025-04-21
ABLAPL-
35/2025123.04.2025 2377/2025 M.K.PANTI GENERAL Order Dtd. 2025-04-22
ABLAPL-
38/2025(23.04.2025 [0 U0 oMLK, PANT GENERAL Order Dtd. 2025-03-26
ABLAPL-
43/2025123.04.2025 4307/2025 M.K.PANI GENERAL Order Dtd. 2025-04-22
32/202523.04.2025 |[PBLAPL™ o prswar GENERAL Order Dtd. 2025-04-23 BATL-2
-04. 11660/2023 :
ABLAPL-
34/20251(23.04.2025 4330/2025 B.TRIPATHY GENERAL Order Dtd. 2025-04-22
35/2025(23.04.2025 |PLAPLT G.S.MOHANTY |GENERAL Order Dtd. 9999-12-31
04 4245/2025 |©°5- :
ABLAPL-
40/202523.04.2025 | \DUT 1B sAHOO GENERAL Order Dtd. 2025-04-08 BATL-2
WRIT
We (C) - o BRANCH
41/2025(23.04.2025 |J /0707 o IR.MOHAPATRA |GENERAL Order Dtd. 2025-04-23 oTvISIC
BENCH-1)
We (C) - o WRIT
42/2025123.04.2025 7718/2025 P.K.MISHRA GENERAL Order Dtd. 2025-04-22 BRANCH-1
43/2025(23.04.2025 [WP(C) - \J.BEHERA GENERAL Order Dtd. 2025-04-02 WRIT




8944/2025 BRANCH
(DIVISIC
BENCH-2)
WP (C) - o WRIT
44/2025123.04.2025 6982/2025 D.K.NAYAK GENERAL Order Dtd. 2025-04-15 BRANCH- ¢
WP (C) - o WRIT
45/2025(23.04.2025 [g040)° |1.K.BEHERA |GENERAL Order Dtd. 2025-04-02 o e
oo MISC.
46/2025123.04.2025 L.DASH GENERAL Order Dtd. 2025-03-26 APPEAL
927/2019
SEC.
WRIT
WP (C) - Order Dtd. 2023-07- BRANCH
51/2025/23.04.2025 20139/2023 J.P.KAR CENERAL 10Petition, Annexure, (DIVISIC
BENCH-2)
WP (C) - Order Dtd. 2023-11- WRIT
53/2025|23.04.2025 28917/2023 J. P.KAR GENERAL 10Petition, Annexure, BRANCH-§
o MISC.
57/2025123.04.2025 K.K.NATH GENERAL Order Dtd. 2025-03-21 APPEAL
338/2019
SEC.
58/202523.04.2025 |WE(C)- H.K.BHOL GENERAL Order Dtd. 2025-02-03
04 25734/2024 |1 K- :
59/2025(23.04.2025 |PLAPLT S.DAS GENERAL Order Dtd. 2009-07-15
04 9664/2009 |° :
WP (C) - Order Dtd. 2010-01-
60/202523.04.2025 0 )" M.K.MOHANTY |GENERAL S eperition, Anmoxtre.
61/2025(23.04.2025 |cONTC- G.C.BARIK  |GENERAL Order Dtd. 2025-05-05
04 253/2024 [©°C: :
CRLA- CRIMINAT
64/2025123.04.2025 1215/2022 P.K.PARIDA GENERAL P.w APPEAL
CRLA-
66/2025123.04.2025 S.R.PATTNAIK GENERAL Order Dtd. 2025-06-23
841/2024
CRLREV- CRIMINAT
67/2025123.04.2025 28/2024 N.C.SINHA GENERAL Order Dtd. 2024-07-26 REVISTION
WP (C) - ol WRIT
68/202523.04.2025 |52 0)° D BISWAL GENERAL Order Dtd. 2021-09-08 o NCH -
WP (C) - WRIT
69/202523.04.2025 |1 %) IM.BEHERA GENERAL Order Dtd. 2024-05-20 e NCH
70/202523.04.2025 | CONTC~ A. SAHOO GENERAL Order Dtd. 2025-03-04 CONTEMPT
5904/2024
CRLMC- CRIMINATI
71/2025[23.04.2025 S50 L pas GENERAL Order Dtd. 2024-04-18 i
72/2025123.04.2025 OJC- G.PATHAK GENERAL Order Dtd 2016-12-07
04 352071997 [° :
o MISC.
73/2025123.04.2025 R.K.SAHOO GENERAL Order Dtd. 2025-03-26 APPEAL
158/2020
SEC.
75/2025 [23.04.2025 |WEC(OAS) = 1w pant GENERAL Order Dtd. 2024-07-10 OA Branc

26/2018




FAO- D.N.

04/2025|23.04.2025 108/2025 PATTNATK GENERAL Order Dtd. 2025-04-05
FAO-

06/2025|23.04.2025 108/2025 DN PATTANAIK GENERAL Order Dtd. 2025-04-05

NIC




